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ORDERS OF THE TRIBUNAL 

9~!1~'2003 

Mr~ Mahendra Singh, Counsel for the 
applicant.-

Miss Shalini Sheoran, ProxY counsel for 

Mr. Bhanwar Ba gri, Counse 1 for· the 
. respondents·~-

MA No. 298/02 has been filed. for 

restoration of· OA No. 395/96 dismissed in 

default vide order dated 2.5.'2002. The 

MA No. 299/02 is _filed for condoning the 

deJ.ay in_ filing the restoration applicatioJ 

2. Heard the leamed counse 1 for the 

parties •' 

2,f'l The learned counsel for the applicc: 

submits th<lt these MAs have become infruc-- ( 

tuous since private respondents hava sinc_1 

t-atired ;-- He fur~her submits that he does 

not want to persue the.se MAs further. In 

the circumstances, these MAs are dismisse 


